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THE MINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALVIYA): (a) There is a good
potential for finding oil and gas in the onland
sedimentary basins. Offshore basins of In-
dia are also considered to be very prospec-
tive. The strategy for exploitation -and ex-
ploitation has to have a judicious mix of fields
from both onshore and offshore.

(b) Governments strategy is to maintain
if not increase the tempo of exploration in
both the onshore as well as offshore basins
of India.

(c) As apart of long term strategy both
intensive and extensive exploratory efforts
are planned which would enable both im-
mediate gains in terms of crude oil produc-
tion, as also establishing adequate reserves
and future exploration leads. Intensive ex-
ploration in category | basins have resulted
in identification and delineation of nearly all
the obvious and simple type of hydrocarbon
traps. More advanced survey techniques will
be used to identify subtle and geological
more complex kind of combination traps. To
supplement the efforts of the national oil
companies, international companies have
been invited in three previous rounds of
bidding to explore blocks offered in the
country. In the Fourth Round of bidding,
which is imminent, it is expected that a
number of onland blocks would also be of-
fered.

(d) Government have not received any
such request from Associated Chambers of
Commerce and Industry in this regard.

(e) Does not arise.

Standing Committee on Exclusion/

Inclusion of Drugs

170. DR. A.K. PATEL:
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SHRI SHAMKERSINH
VAGHELA:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) Whether the Standing Committes
constituted to look into the representations
against Kelkar Committee Report relating to
exclusion/inclusion of certain drugs from the
Drugs (Prices Control) Order, 1987 has since
completed its work;’

(b) it so, the details thereof; and

(c) it not, the progress made so far in
this regard?

THE MINISTEROF PETROLEUM AND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALVIYA): (a) to (c). The
Standing Committee constituted by the De-
partment of Chemicals and Petro-chemicals
is a permanent Committee, to consider
representations received by the Government
from time to time on the issues concerning
the Drugs (Prices Control) Order, 1987 in-
cluding the inclusion/exclusion of bulk drugs
under price controf and to make its recom-
mendations on the subject to the Govern-
ment. In its first report, the Standing Com
mittee has made recommendations with re-
gard to major/minor ingredients,
categorisation of combination formulations
etc. which have been accepted and imple-
mented by the Government. The otherissues
are before the Standing Committee and
further details would be furnished after afinal
decision is taken by the Government,

Utilisation of Natural Gas
“171. SHRI B. N. REDDY: Will the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) whether the Government propose to
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draw up atime bound action plan for the use
of natural gas in various sectors to avoid oil
imports; and

(b) it so, the details thereof?

THEMINISTEROF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALVIYA): (a) and (b). Govern-
ment have already allocated natural gas
likely to be available for use to various con-
sumers in the power, fertilizer, sponge iron
and other sectors. Such allocations currently
total approximately 82 million cubic n.etres
of gas per day.

This is approximately equivalent to 30
MT of oil. Howevaer, the full ofttake and use of
the allocated gas is dependent on upstream
investment in facilities to process, compress
and transport the gas and downstream in-
vestment in the setting up of user industries.

As and when new gas discoveries are
made, and the gas becomes available for

use, it is allocated to cornsumers.

[English)

Additional Air Services to Udaipur and

Other Cities
*172. SHRI GULAB CHAND
KATARIA:
SHRIMATI VASUNDHARA
RAJE:

Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether additional air service is
proposed to be provided to Udaipur in order

to boost tourism and earn more foreign ex-
change;
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(b) whetherthe Government proposeto
operate Bombay-Surat-Udaipur and Delhi-
Jaipur-Udaipur Vayudoot service in the near
future on all the seven days instead of three
days a week and if so, when; and

(c) the steps taken to provide Vayudoot
service to Kota, Bundi and Jhalawar?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
HARMOHAN DHAWAN): (a) and (b). Indian
Airlines has introduced a second daily ser-
vice to Udaipur with effect from 16th De-
cember, 1990. Vayudoot has no plans to
make its services to Udaipur daily.

(¢) Vayudoot has no plans to airlink
Bundi and Jhalawar. There are no immedi-
ate plans to restore operations to Kota which
were suspended due to inadequate load
factor.

[English)

Pipeline from Bombay High to
Mangalore

*173. SHRIC.P.MUDALAGIRIYAPPA:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether there is a proposal to lay a
gaspipeline from Bombay Highto Mangalore;
and

(b) if so, the details theraof and the time
by which a final decision is likely to be taken
in this regard?

THE MINISTER OF PETROLEUMAND
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI SATYA
PRAKASH MALVIYA): (a)No, Sir. No such
project proposal is pendingcurraatly.



